
GOVERNMENT OF MEGHALAYA 
LA W (B) DEPARTMENT 

NOTIFICATION 

Dated Shillong, the 3(jlh ,January,20B, 

No. L.J (B) 118/93/~73-ln the interest or public service and in exercise oj' the powers conlCrred by 

sub-section (2) or Section 20 or' the ('ode nr Crilllin~i1 j>rucedure 1<)73. the (Juvernor ur 'V1cgh,t1a) ~I 

is p1cclsed to <Ippoint the ,'ullowing unicers tiS till' ;\dditilllwi District r'v1~lgistrtltes \\ ithin West Khasi 

Ilills District 

I. Sillti. fL 1~lah MeS .. Additional Deput) COllllllissiLlner. 

2. Smti. D. Kharshiing. MCS. Additional Commissioner. 

No. U (B) 118/93/~73 - A-, In the interest ol'public service and in exercise orlhe powers con!CrrCl\ 

b) suh-section (I) or Section 20 0" the Code 0" Criminal Procedure 1973. the (Jovernnr or 

Meghala) tI is pleased to (Ippoint the ,'ollt)\\ ing oi'licers as L\ecLltivc M~lgistrates within West Khasi 

Hills District. 

I. Shri. R. Kharkongor MCS. Assistant Commissioner. 

J Shri. S. Marwein MCS, [:wcutive M'lgistrate. 

i'his Notilication shall come into immediate elkct until rurther orders. 

Sd/-
(Cyril v.n. Dicngdoh), 

Sec retary to the Covt. () r Meghillu) <'1. 

I.<m (I~) Departlllent 

Memo No. L.J (8) 118/93/~73 - B Dated Shillong, the 30lh ,January, 2023 

Copy forwurded to:-

I. The Deputy COlllmissioner, Wesl Khasi Ilills District. Nongslnin with rei'erenee to your 

letter No. NDLMC.7120 1 5/512, dated 23.01.2023. 

') The Director 01' Printing 8.:. Stationery. Meghalaya. Shi IIong for publication or Noti Ilcation 

in the Meghalaya (Jazette. 
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[)epUI \, Secrctan luille (jO Vl. or i\1e~h<lI,1\,L 
-6k. - L'I\\ ~ (rn [)eparlllleill - -


